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Is it the pleasure of the House that
leaye as recommended by the Committee
may be granted?

SEVERAL HON. MEMBERS :
Yes.

MR. SPEAKER : The leave is
graated. The Mumbers will be informed
accordingly.

12-17 hrs.

PETITIONRE DELHI RENT CON-
TROL (AMENDMENT) BILL, 1980

SHRT K. I AKKAPPA (Tumkur) :
Sir, I beg (o present a petition signed
by Shri R.C. Gupia regarding the Delhi
Rent Control (Amendment) Bill, 1980,
so as to make provisions also for incre-
ase in rent in accordarce with rise in
price index, fixation of standard rent at
a rate more than Banks’ lending ratc of
interest, termination of tcnancy for
non-payment of rent for three months
and scrapping of Slum Clearance Act.

12-1% hrs.
MATTERS UNDER RULE 377

(i) Nced For Taking Immediate
Steps For Respening Orient Paper
Mill, Bhuaskar Textile Mill  And
Kaling t Tubes In Orissa.

SHRI  CHINTAMANI PANI-
GRAHI (Bhubneswar) : Three industrial
units  in Orissa, namcly, Orient
Paper Mill, Bhioskar Textile Mill and
Kalinga Tubc., have closed down for an
indefinite  period.  The Orient Puper
Mill is situated at Brajraj Nagar and
Bhaskar Textile Mill at Jharsuguda in
Sambalpur district in Orissa. Kalinga
Tubes is situated at Chauduer in Cuttack
district. As many as 20,000 employces
were working in these three units. Most
of the low paid employees from among
them belong to Scheduled Castes and
Scheduled Tribes. The closure of these
three industrizl units have rendered
20,000 employecs jobless. This has
crcated an atmosphere of unrest among
the workcrs in the State of Orissa.

CHAITRA 30, 1905 (S4KA)

Matters U. R. 377 338

12-19 hrs.

MR. DEPUTY-SPEAKER
Chuir.

n the

Tt is not possible on the part of the
part of thc State Government to solve
the problecms that have arisen due to
the lockout of thes: units, Large num-®
ber of workers who have been thrown
out of employment canrot be rchabili-
tated in any other factory. Thé State
Government is not in a position to make
any commitment about their rchabilita-
tion nor in a position to revive those
units.

Unless immedeate step . are taken to
review those units, the wo ks’ unrest
may posc law and order problem in the
State. Tt is a question of life and death
for these 20,000 employees. There"
fore, it is necessary to review these units.

In view of this, I demand that the
Government of India should intervene in
the matter and revive Orient Paper Mill,
Bhasker Textile Mill and Kilinga Tubes
of Orissa without any further delay.

[ii] Need Far Starting A Fast Train
Service Between Allahabad And
Luckiow
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